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HIGH COURT OF JAMMU AND KASHMIR A T JAMMU 

O R D E R 

No: _ _ t ~.::::..:...._~!......,;;,_ __ _ 

Sanction is hereby accorded to the additional allotment of funds in favour of the 
subordinate court detailed below under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S 
Judges, under various object heads for the current financial year 201 6- 17. 

Name of the Court. Sal POL O.E Uniform. 

Pr. D&S Judge, Poonch ---- 0.40 ---- ----
Pr. D&S Judf(e, Pulwama. --- --- ---- 0.30 
Pr. D&S J udge, Sltopian ---- 0.30 ---- ----
A dd/. D&S Judf(e, Udhampur ---- ---- ----- -----
Spl.Judf(e, A nti-corruption,Jammu ---- --- ---- 0.15 
Sp l.Judge, A nci-corruption (CBI 0.50 ---- ---- ----
Cases) Srinaf(ar. 
A dd/. DistLJudge(Bank Cases) ---- ----- ----- 0.15 
Jammu 
A ddl. Distt. &S J udf!e, Handwara. ---- ---- ---- ----
Distt. Judge (Matrimonial Cases) 1.00 ---- --- ----
J ammu 
C.J.M. Kulgam. ---- 0.02 ---- 0.40 
C.J.M. Budgam. ---- --- - ----·- -----
S ub Judge, Batote. ---- 0.08 0.10 0.25 

S ub Judge, Raitmagar. ,. ---- --- 0.10 ---
S ub Judge, Nowsltera. 3.00 0.05 0.05 0.50 

M unsiff, Anantnag. ---- ----- 0.10 ----
Munsiff, Sunderbani. ---·- ---- ---- 0.45 

Munsiff, Chadoora. --- 0.30 ---- ----
Munsiff, Kangan. --- - ----- 0.10 ----
M unsiff, Kalakote. 3.80 0.10 ---- ----
M unsiff, Bltaderwalz. ---- 0.20 ---- ----
Add/. Munsiff, Samba. ---- 0.04 0.15 0.10 
!st. Addl.Munsiff(ForestMag.) --- 0.20 ---- ----
Jammu 
Addl.Mob.Mai!(TJ, J am mu ---- ---- ---- ----
For Misc. Courts. 
Pr. D&S Judge, Baramulla 2.50 ---- ---- ----
Pr.D&SJudge, P ulwam a. 0.25 -·--·- ---- ----
Pr. D&S Judl!e, Katltua. 0.01 ---- ---- ----

By Order. 
.. 

No: ~ It tr.- 5~ '~ D ated: s~ -v )-o \:}-

Copy to the 

1-5 Pr. D&S Judge, Poonclr/Shopian/Pulwama/Baramulla/Katlwa. 
6-7 Add!. D&SJudge, Udllampur./Haudwara. 
8 Spi.Judge, Anti-corruption, Jammu. 
9 Spl. Judge, Anti-corrur tion (CBI Cases) S riuagar. 
10 Addi.Distt. Judge (Bank Cases) Jammu 

Dis tt. Judge (Matrimonial Cases) Jamu 
11-12 C.J.M. Kulgam.!Budgam. 
13-14 Sub Judge, Ramnagar/Nowslzera.!Batote. 
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15-20 MunsifJ, Suuderbaui/Citadoora/Kaugau/Kalakote.!A IIalltllag/ Bitadenvalt. 
21. Add/. Musiff, Samba. 
22. Add/. Mobile Magistrate (7), Jammu. 
23 1st. Add/. Mum·iff(Forest Magistrate) Jammu. 
24 Try Officer, Sub Try. Distt.Court complex, Jauipur, Jammu 
25. Try. Officer, Saddar Try.Srinagar. 

Rs. In lacs. 

Tele T.E. 2071- RRT 
P&ORB 
(NPS) 

---- ---- ---- ---
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26-42 Try Officer, Pooncll/Pulwama/ShopianRamuagar/N owshera/Sunderbani/Citadoora/Handwara 
Kalakote!Kangan/Samba/Baramulla/Bhader wahiAilantuag!Kulgam./Batote!Budgam./Katltua 

... ....... f or information and n/a. 
43. Order file. 


